7/16/25, 5:12 PM about:blank

Papers Laid On The Table of the House by Ministers/Members

T 3TEAET: 31F U TT UceT U - T4 |
3MgeH FeR 2, f. Riavs g |
forem iR HenfrhT warery & oT 73t gAY R S3Ter & 57 WAL qUTEe SRt
RS HAY; HifHfes, oliep RIeprIa 3R Yo F3iTerd 9 16 73T, R0 ot RrvmT & 163 734t e
srafer ferumT # o w3t (1. forcds Rig): 78iey, # F=foiRad v §4T yeet W Edr §:-
(1) BT IR, 2013 P URT 394 &Y IT-GRT 1(TJ)b i FAAfARae vt

T Th-Tdp Uil (fewat ToIT TSI FRpRUT): -
(UP) IR I 7 feTfics, Toum™ & ay 2023-2024 & BRI
I TRPR GRT FHET & IR H [Ga=T |

@ AR ST 71T fotfics, U ol af 2023-2024 &1 dTfSd
gfcrded, oRITIRITET oRd TUT I R oAd-AgeRaRIed B
feeaforT |

(2) Suerd (1) § IfeeTRad Wl T T Ul W I ST A gV fder &b R

S aTeT feRuT (fam<t T SRS TR |

[Placed in Library, See No. LT 2261/18/25]
(3) (TP) grenfid e a1S, 75 Reelt & af 2023-2024 & aTf¥d
gftre & Usb Uil (el oI 3R FRa_un) a7 oRamoRIfard
R |
@ TNl famrT 918, 73 feell & a¥ 2023-2024 & HRIGRT B
IRBR GIRT FH&T Dl Uep Uiy (Rt T RISfT Fwau) |
(4) Iuerd (3) H IfeetRa T3l T FHT Ueel UR W S H 8 fdeT=q & BIRUIT I
S aTeT feRuT (fam<t T SRS TR |

[Placed in Library, See No. LT 2262/18/25]
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(5) (TP)

)

12.05 hrs

about:blank

TR Al T UM, T3 el & a¥ 2023-2024 & aTfvd
gfcrae & v ufar (Bt T RISl TRavun) doIT SRR
o |

IR Al U A, 5 Qeelt & af 2023-2024 &
HRIGRUT DI TRPR GRT JHIEAT DI U Ui (B =T 3l
EEDT) |

[Placed in Library, See No. LT 2263/18/25]

(Shri Krishna Prasad Tenneti in the Chair)

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY; AND MINISTER
OF STATE IN THE MINISTRY OF ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI

JITIN PRASADA): Sir, | beg to lay on the Table:-

(1) A copy each of the following Notifications (Hindi and English versions)

under Section 55 of the Aadhaar (Targeted Delivery of Financial and

Other Subsidies, Benefits and Services) Act, 2016:-

(i)

(ii)

about:blank

The Aadhaar Authentication for Good Governance (Social
Welfare, Innovation, Knowledge) Amendment Rules, 2025

published in Notification No. G.S.R.88(E) in Gazette of India

dated 315! January, 2025.
The Unique Identification Authority of India (Appointment of
Officers and Employees) Amendment Regulations, 2025

published in Notification F.No. F.No. A-12013/13/RR/2016-

UIDAI (E). in Gazette of India dated 29'" January, 2025.

[Placed in Library, See No. LT 2264/18/25]
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(2)

about:blank

(ii)

about:blank

A copy of the Annual Report (Hindi and English versions) of
the Centre for Development of Advanced Computing, Pune,
for the year 2023-2024, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Centre for Development of

Advanced Computing, Pune, for the year 2023-2024.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (2) above.

[Placed in Library, See No. LT 2265/18/25]
A copy of the Annual Report (Hindi and English versions) of
the Unique Identification Authority of India, New Delhi, for the
year 2023-2024, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Unique Identification

Authority of India, New Delhi, for the year 2023-2024.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (4) above.

[Placed in Library, See No. LT 2266/18/25]
A copy of the Annual Report (Hindi and English versions) of
the Education and Research Network of India (ERNET India),
Delhi, for the year 2023-2024, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Education and Research
Network of India (ERNET India), Delhi, for the year 2023-
2024.
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(7)

about:blank

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (6) above.

[Placed in Library, See No. LT 2267/18/25]
A copy of the Annual Report (Hindi and English versions) of
the National Informatics Centre Services Incorporated, New
Delhi, for the year 2023-2024, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the National Informatics Centre

Services Incorporated, New Delhi, for the year 2023-2024.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (8) above.

[Placed in Library, See No. LT 2268/18/25]
A copy of the Annual Report (Hindi and English versions) of
the Society for Applied Microwave Electronics Engineering
and Research (SAMEER), Mumbai, for the year 2023-2024,
alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Society for Applied
Microwave  Electronics Engineering and Research

(SAMEER), Mumbai, for the year 2023-2024.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (10) above.

[Placed in Library, See No. LT 2269/18/25]

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT; AND MINISTER OF
STATE IN THE MINISTRY OF COMMUNICATIONS (DR. CHANDRA SEKHAR PEMMASANI): Sir,

about:blank
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| beg to lay on the Table:-
(1) A copy of the Telecommunications (Procedures and Safeguards for
Lawful Interception of Messages) Rules, 2024 (Hindi and English
versions) published in Notification No. G.S.R.754(E) in Gazette of India

dated 6 December, 2024 under sub-section (3) of Section 56 of the

Telecommunications Act, 2023.

[Placed in Library, See No. LT 2270/18/25]
(2) (i) A copy of the Annual Report (Hindi and English versions) of
the Telecom Regulatory Authority of India, New Delhi, for the
year 2023-2024, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Telecom Regulatory

Authority of India, New Delhi, for the year 2023-2024.
(3) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (2) above.

[Placed in Library, See No. LT 2271/18/25]

SUHIST ATHA, T 3R Ardei=e fAavor darayg & Iy 734, au1 I U el Srfreridr
wHarera ® 3o wAt (oft . e quh) : wEiey, euet erHf & # fAftre Arafdsie sfefae, 2009 S

RT 52 T SU-GRT (4) &b 3T fAferes AafasT= (Fremon) Henee =39, 2025 S 7w 14 SR,
2025 & R P I H HTERGTT GEIT AL, 34(37) H Y181 §U &, DT Ueb Ufer (&=t o

SIS THRERUT) FHT YCel IR IG5 |

[Placed in Library, See No. LT 2272/18/25]

ST HATETd § 757 WAL U7 W HATery # ¥eg 7T (o Wt 9% g9) : 78Iy, Aueh! At 9
ferefoTREd U= T Ueel IR T §:-

about:blank 517
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(1)

about:blank

3gde &= Wi (AT iR fafame) srftifFem, 2002 &t 9T 35 &F SU-
RT (3) & AR YT & G AREMT iR Iy 99, 2024 S i
31 f&g=R, 2024 &b WRT &b IS0 H HTERGT HEAT ALBDTI.791(37) H
SRR BY &, e Uep HfeT (et T SfISiT HReepwv) |

[Placed in Library, See No. LT 2273/18/25]

G 3R T (frT 3R faframs) srfarfm, 1957 &t aRT 28 &t Iu-

YRT (1) P e FEfTRaT SIRRTERIT T Teh-Uep Ufcr (fewal Tour 3fsit
FEDNUT) -

(TP) PT1.371.924(37) ST feHId 20 HReRY, 2025 & URA & IoGT H

TPTIOT G AT el ORI gRT fadied 10 RNy, 2015 &t
STTRRIET HEAT 13T, 423(37) H DI Fee fby T |

@ PT.371.967(37) ST ST 24 BReNY, 2025 & YR & 09T §
TIRTISTCT G3TT AT AT FS1Aeh GRT IH SfeeTRac i TeaTre f+1oit
SFIYUT UoiRAAT T 'S HUTT ST=INUT QoiddT & B0 3 SfRRIfI fopar
TS |

[Placed in Library, See No. LT 2274/18/25]

THE MINISTER OF STATE IN THE MINISTRY OF MINORITY AFFAIRS; AND MINISTER OF

STATE IN THE MINISTRY OF FISHERIES, ANIMAL HUSBANDRY AND DAIRYING (SHRI

GEORGE KURIAN): Sir, | beg to lay on the Table a copy each of the following papers (Hindi

and English versions) under sub-section 1(b) of Section 394 of the Companies Act, 2013:-

(1)

(2)

about:blank

Review by the Government of the working of the National Minorities
Development and Finance Corporation, Delhi, for the year 2023-2024.
Annual Report of the National Minorities Development and Finance

Corporation, Delhi, for the vyear 2023-2024, alongwith Audited
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Accounts and comments of the Comptroller and Auditor General

thereon.

[Placed in Library, See No. LT 2275/18/25]

12.09 hrs

about:blank 77



